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FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation & of the Insclvency and Bankruptcy Board of india
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF P.C DEY & SON DISTRIBUTORS PRIVATE LIMITED
. RELEVANTPAf
Name of corporate debtor P
Date of incorporation of corporate debtor | 17/01/2011
Authority under which corporate debtor is | ROC Kelkata
Incorporated / registered . e
4. | Corporale |denfity No. / Limited Liability | US1909WB2011PTC157451
Identification No. of corporate debtor
5. | Address of the registered office and Deshbandhu Park, Bata Show Room Jessore
principal office (if any) of corporate deblor | Road, Habra, West Bengal, India - 743263

e Lid |

6. | Insolvency commencement date in 0410712025
respect of corporate debtor (Intimation received en 11/07/2025 from
Hon'ble NCLT)
7. | Eslimated date of closure of insolvency | 31/12/2025
resolution process

8. | Name and registration number of the Sriram Mittal-
Insalvency professional acting as interim | IBBIPA-D011P-P02276/2021-2022(13677

resolution professional
9. | Address and e-mail of the interim Sriram Mittal & Co, Room No €11, 6th Floor,
resolution professional, as registered P-41, Princep Streel, Kolkata,
with the Board West Bangal, 700072
srirammital.ey@gmail.com
10.| Address and e-mail to be used for AAA Insolvency Professionals LLP,
comespondence with the interim 158, Ballygunge Circular Road, Mousumi
resolution professional Apaﬂman!s Ground Floer, Kolkata- 700019
piE@gmail.com
11.| Last date for submission of claims 25"0?-'2025
12.| Classes of creditors, il any, under Nane
clause (b) of sub-section (6A) of section
21, ascertained by the interim resolution
professional
13.| Names of Insalvency Professionals ‘Not Applicable
identified to act as Authorised
Representative of creditors in a class
(Three names for each class) S ——
14.| (a) Relevant Forms and () Webiink: https:/fibbi govinfen'homeidownioads

(b) Details of authorized representatives | (b) Physical Address: Not Applicable
are available at

Nofice i s heueby given that Ihe National Company Law Tribunal has ordered the commencement of a
fthe P.C Dey & Son Distributors Privale Limited on 04/07/2025
(Intimation about the upload of the order on the NCLT website received by the IRP over email on
11/07/2025),

The creditars of P.C Dey & Son Distributors Private Limited, are hereby called upon to submit their claims
with proof on or before 25/07/2025 fo the interim resolufion professional at the address mentioned
againstentry No, 10,

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proofin person, by post or by electronic means.

Afinangial creditor belonging to a class,as listed against the entry No. 12, shall indicate its choice of
authorised representative from amang the three Insolvency professionals listed against entry No.13 to
smaaauﬂmnsadmpresemﬂuedﬂw class [spadﬂrdas]n Fnrmc.k

Submission of false or

Sdj-

Sriram Mittal,

Interim Resolution Professicnal
IBBI Regn. no.. [BBIIPA-D01/IP-PO22T6/2021-20221 3677

Date and Place: 12/07/2025, Kolkala  AFA No.: AAN13677/02/300626/108272 valid 6l 30-06-2026
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